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(b) if 80, the details of the arrange_ 
ments reached with Pakistan in this 
regard? 

The Minister of IrrigatiOIl and 
rower (Dr. K. L. Rao): (a) Yes. Sir. 

(b) A copy of Part 11 recently 
added to Annexure H to the Indus 
Waters Treaty 1960, which gives the 
detuils at the ad hoc arrangements for 
kharif 1965, is placed on the Table of 
the House. r Placed in Librar1l, see 
No. LT-4569/65J. 

Deam_ Allow.....,., to Central 
Government EmplOYee. 

"114 J Sbri S. M. Banerjee: 
'l Shri P. C. 8oromh: 

Will the Minister of Finance be 
pleased to state: 

(al whether it is a fact that the 
increase in the Dearness Allowance 
of Centra] Government employees 
based on 145 points is nut in accord-
anCe with the recommendation of the 
Das CommIs!:iiun; 

(bl if so. the reason for this depar-
ture; and 

(C) whether ~o c arbitrator is 
likely to be appointed to . ~e whe-
ther the quantum SO granted is ade-
quate? 

The Minister of Planninl (Sbrl B. 
R. Bha,al.): (al No. Sir; the inCTeases 
in dearness allowance allowf:d fl'om 
1st October, 1964 were in accordance 
with the recommendations of Shri 
S. K. Das. 

(bl and (e). Do not arise. 

Khor<la Committee Report on the 
development of Narmada Waler 

r Shrl Rarl VlshDa Kamath: 
I Shrl Vldya Chuan Sbakla: 

\ 
Sbri R.. S. Pande,: 
Sbrl P. R.. Obak.-"erU: 

°115. ~ Shrl P. C. aor-h: 

I Shrl JaShvant Mehla: Shri M. L. Jadhav: 
Shri ledhe: 

I Sbrl P. Venkatasnbbaiah: Shri R.. Barua: 

I:: ~~~ nr  
Mah!da' 
Shrl Madhu Lima,e: 
L Shrl Ram Sewak Yadav: 

Will the Minister ot Irrl,ation and 
Power be pleased to refer to the reply 
liven to Starred Question No. 1203 
on the 6th May, 1965 and state: 

(a) whether the Khosla Commit-
tee report on the development ot 
Narmada Water haa been received; 

(b) if 80, the main conclusions and 
recommendations thereot; and 

(c) whether the report will be laid 
on the Table? 

The Minister of Irrla'ation and 
Power (D •. K. L. Rao): (a) No, Sir. 

(b) and (cl. Do not arise. 

FordID ExchaJlle PllIItIon 

r Shri Yashpal SIqh: 
\ 
81ui Prakash Vir Shastri: 
Shrl laldev SIqh 

\ 
Sl<IoIhaDU: 

Shrt Vldya Charan Shukla: 
I Sbrl DaJl: 

0116 J Ibrl P. C. ~  
. l Shrl P. R. Chak .... ertl: 
1 Shri Sham Lal Saral: 
'1 Slui D. B. Raja: 
I Sbrl D. C. Sharma: 
1 Sbrl P. VenkatasubbaJah: 
1 Shri Kajrolkar: 
l Shrl Rarhunath 81Dp: 

Will the Minister ot FInaDee be 
pleased to .tate: 

(a 1 whether it Is a fact that the 
foreign exchange poslUon Is very 
tight; and 

(b) if so, the measures undertaken 
to improve It! 

The MInister of ~ (Shri B. 
R. Bbapt): (a) Yes, Sir. 



893 Written Answers SRAVANA 28, 1887 (SAKA) Written Answers 894 

(b) The remedial measures were 
outlined in the statement made by the 
Finance Minister in the House on the 
17th February, 1965 and in the Budget 
Speech. More recently, in his broad-
cast speech on July 17th. he made a 
full review of the foreign exchange 
position and the steps taken to im. 
prove the balance of payments. 

v .... I<aWamaJI OommIttee Report 

r Shrl nem Baraa: 
I Sbrl Rameshwar Taatla: Sbrl R. S. Pandey: 
Shrl Yashpal Singh: 

I Sbrl D. C. Sharma: Shrl SureDdra Pal S .... : 
I SbrI Ram Barkb Yaav: 
I Sbrl Vishwa Nath Pandey: 
I Shrl Subodb ~  

I Shrl S. C. Samanta: 
, Shrt BibhuU Mlabra: 

0117.-{ SbrI K. N. nwary: 
I Shrl N. P. Yadab: 
I Sbrlmatl SBvltri NIpm: Dr. L. M. 81qhvl: 

I Shri M. L. ,Jadbav: Sbrt ,Jedbe: 
I Sbrl Kapur SInP: 
" Sbrl P. K. 0..0: 
I Shri SaIaDkI: 
I 8brl Gulsban: 
'L Shrl Nar ... 1mba Reddy: 

WiJ1 the Mlni,ter ot Irrlptlou BD4 
Power be pleased to lltate: 

(,,) whclher G<lvernment have 
considered the recommendations of 
the Venkataraman Committee Report 
on Power Tariff; and 

(b) it 80, the steps contemplated by 
Govenunent for rmplementation of 
these recommendations, partially or in 
whole? 

The Minister of Irriptiou aDd 
Power (Dr. K. L. Rao): (a) V .. s. Sir. 

(b) A !tatement Kiving the re-Qui· 

sit .. infor""tion i. laid on the Table 
of' the Hous{'. rplaced in LibTQTV, se~ 
No. LT-4570651. 

Conversion of Black Moue,- IDte 
I'oreIp Curreue,-

rSbrt P. C. Bo..-h: 
I Sbrl Ralh .... th SlD&'h: 
J SbrI M. L. ,Jadbav: 

0118. ~ SbrI ,Jeclhe: 

l Shrl S. B. PaW: Sbrl D. ,J. NaIk: 

Will the Minister ot F\JwJce ~ 
pleased to .tate: 

(a) whether Government are aware 
th.t large sums trom the hoard. of 
black money have been converted 
into foreign currency at high discount 
rates and remitted abroad and that 
some of these funds have also been 
converted Into gold; and 

(b) it so, the step. taken by Gov-
c-rnmcnt to aSS('SS the amount of black 
money so converted? 

The Deputy Mlnlst.r In the MIDI.-
try of FInaDce (Sbrl Ram ..... war 
Sahu): (a) and (b). There have 
been newspaJ>C'r reports to thh'l" ('fT('("t. 
It is not possible to estimate th ... , ~  

tent of these OP<'rations. The ~ I

cics cmployC'd to dde-ct such crimes 

are k .. pt vigilant .11 the time. 

Ta ... Projel>t 

r Sbrl Barl Vl8hDu Kamath: 
I SbrI Vldya Charau Shukla: 

.119. ~ Sbrl A. S. Salral: 
I Shrl,J. P. ,Jyotlsbl: 
L SbrI Chandak: 

Will th& Minister of Jrrll'ation aud 
Power be pleased to slGte: 

(a) whether the implementation of 
the Tawa multi-purpose Project in 
MadhYa Pradesh h •• been or is beinl 
r • ...."tm.ted and revitalized; 

(b) If 10, the detaiU of the new 
plan; 

(c) tbe .tuge which the project has 
reached; and 

(d) when it i. expected to be com-
mbaioned1 

1be MIDI5ter of Irrtratlon aDd 
Power (Dr K. L. Rao): ra) and (b). 
Due to additional loan amount of 




